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(b) if so, the details in this regard and
Government's reaction thereto?

THE MINISTER, OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV) . (a) and (b) No complaint
has been filed by SAIL or TISCO against
dumped imports of steel with the designated
authority under the provisions of the Customs
Tariff Act, 1975.

Bharat Bhavan

*74. SHRIN. E. BALARAM;
SHRI GURUDAS DAS GUPTA:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state;

(a) whether it is a fact that Bharat
Bhavan, one of the country's finest
cultural institutions, is without a
chairperson and two-thirds of the members of
its board of trustees for a long time; and

(b) if so, the details thereof and the
reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). In terms of Section 4(1)
of the Bharat Bhavan (Nyas) Adhiniyam
1990, the Chief Minister is the ex-officio
Chairman of Bharat Bhavan Trust. Since the
State is under President's Rule, there is no
Chairman at present. There are seven posts of
Members of Board of Trustees which are
vacant at present. These vacancies were due
to resignation of four members, death of one
member and completion of tenure of two
members.
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